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11   HALALI  PROJECT 
 21.    SHRI    NIRANJAN    

VARMA : Will    the    Minister    of   
IRRIGATION AND POWER be pleased to 
state : 

(a) whether the Halali Project of 
Madhya Pradesh has been included in the 
Fourth Five Year Plan ; and 

(b) whether it is a fact that large number 
of staff including engineers etc. appointed 
for the said Project is idle for the last two 
years ? 

fl

THE DEPUTY MINISTER IN 
THE MINISTRY OF IRRIGATION AND 
(POWER PROF.       SIDESHWAR 

PRASAD) 
(a) Halali scheme is included in the 

draft Fourth Plan of the Madhya Pradesh 
Government. 

(b) No, Sir 
IRRIGATION COMMISSION 

21. SHRI CHITTA BASU: Will the 
Minister of IRRIGATION AND POWER 
be pleased to state : 

(a) whether Government propose to set 
up an Irrigation Commission to make an 
over-alt study of the problem of irrigation in 
the country; and 

(b) if so, whether any steps have so far 
been taken in this direction ? 

THE DEPUTY MINISTER IN THE 
MINISTRY Of IRRIGATION AND 
POWER,(PRpF. SIDDHESHWAR PRA-
SAD)  : (a) Yes, Sir. : 

(b) The terms of reference of the Coin-
mission have been finalised. Selection of the 
Chairman and members of the Commission 
is yet to be made. 
NATIONAL    MONUMENT   FOR   GANDHIJI 
22. SHRI CHITTA BASU : Will the 

Minister of HEALTH AND FAMILY 
PLANNING A^D WORKS, HOUSING 
AND URBAN -DEVELOPMENT be 
pleased to state :   r 

t  C   ] Englishtranulation. 
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(a) whether there is any proposal under 
Government's consideration to establish a 
suitable national monument at the place 
where the Father of the Nation was assassi-
nated; and. 

(b) if so, the details of the scheme in this 
regard ? 

THE MINISTER OF HEALTH AND 
FAMILY PLANNING AND WORKS, 
HOUSING AND URBAN DEVELOP-
MENT (SHRI K.K. SHAH) : (a) Yes Sir. 

(b) Details of the scheme have yet to be 
worked out. 

TEESTA BARRAGE PROJECT 
23.   SHRI CHITTA BASU : 

SHRl D.L. SENGUPTA 
WUl the Minister of IRRIGATION AND 

POWER.be pleased to refer to the Unstarred 
Question No.440 given in the Rajya Sabha 
on the 26, November, 1968 and state: 

(a) Whether the technical scrutiny of the 
report on the Teesta Barrage Project has 
since been completed; 

•(b) if so, the result of the scrutiny; and 
•   (o)   the nature of the decision, if any. 
taken thereon ? 
THE DEPUTY MINISTER IN THE MI-
NISTRY OF IRRIGATION AND POWER 
(PROF.     SIDDHESHWAR    PRASAD) 
(a) No, sir. The report. is still under sc-
rutiny. 
(b) and (c) Does not arise. 

 
GRANT OF 'P' FORMS TO FILM STARS 

24.   SHRIMATI  SEETA  YUDHVIR: 
Will the Minister of FINANCE be pleased 

to state the number of film stars who were 
granted 'P' forms during the last two years in 
spite of the fact tliat they had not paid their 
incojup-taj; dues ? 


